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results of the survey establish the viability of the project 
or the project conforms to one of the above critrla, the 
report IS forwarded to the Plannmg Commission for 
their consideration and after the~r approval is received. 
approval ot the Expanded Board and CCEA is obta~ned 
for projects costmg over Rs. 50 crs. and thereafter the 
work IS taken up through the Railway budget. For works 
costing below Rs. 50 crs only Planning Comm~ssion's 
approval IS taken before mcluding the works in the 
Railway Budget. 

(b) and (c). The details would be available in the 
budget document which w~l l  be l a ~ d  In the House later 
today 

Unreserved Coaches 

'92. DR. SATYANARAYAN JATIYA : W ~ l l  the 
Mmister of RAILWAYS be pleased to state : 

(a) whether the Government propose to attach more 
unreserved coaches w ~ t h  the t ra~ns  for general 
passengers; and 

(b) 11 so. the details thereof? 

THE MINISTER OF RAILWAYS (SHRI RAM VlLAS 
PASWAN) : (a) and (b) Railways propose to run 
add~t~onal shirt d~stance stoppmg services mostly w~th 
unreserved Second Class coaches. Whenever the 
haulmg capacity of tram englne permits, add~t~onal 
unreserved coaches are proposed to be attached to 
long dlstance trams 

Rights of Villagers on Forests 

'93. SHRI MANABENDRA SHAH : W ~ l l  the 
M~n~ster of ENVIRONMENT AND FORESTS be pleased 
to state 

far whether the v~llagers dwellmg In and around 
w ~ l d l ~ f e  sanctuar~es particularly In Uttar Kash~ and 
Dehradun d~strcts of Uttar Pradesh are not allowed to 
use the land for grazlng and collect~on of fodder, herbs 
etc, 

(b) II so. the lnstructrons lssued by the Government 
In thls regard: and 

(c, Ihe measures taken by the Government to keep 
a balance between the needs for envlronmental 
prolectlon and the rlghts and prlvlleges enjoyed by the 
locai people for generat~ons? 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHADj- (a1 Accordmg to the State W~ldl~fe 
authorit~es controlled grazmg by the l~vestock of local 
villagers IS belng allowed In the wildlife sanctuar~es of 
the state. lncludmg In the War Kash~ and Dehradun 
d~str~cts However, collect~on of herbs and other non- 
timber forest produce by outs~de vdlagors 18 not allowed. 

(b) The rights of villagers in or over any land which , 

forms part of a sanctuary is regulated under the 
provisions of the Wildlife (Protection) Act, 1972. 

(c) During the process of declaration of sanctuaries 
if any r~ghts are to be admitted then such areas are , 
excluded from the sanctuary, or if they are to be acquired 
then compensation IS provided to the right holders. 
Some rights are also allowed to continue if they are not 
~ n ~ r n ~ c a l  to w~ldlife interests. Besides, a Centrally 
sponsored scheme on ecodevelopment in an around 
national parks and sanctuaries IS bemg operated, to 
reduce the pressures of the local people on such 
protected areas and prov~de them w ~ t h  alternative 
sources of biomass resources which they were extracting 
from the forests. 

Regularisation of Daily Wage Workers 

'94. SHRI MAHESH KUMAR M. KANODIA 

SHRI SATYA DEO SlNGH , 

Wdl the Mmlster o l  RAILWAYS be pleased to ' 

state 

(a) whether any proposal 1s under considerallon of 
the Government to regular~se the servlces of dally wage 
workers In the Ra~lways; 

(b) the total number of daily wage workers In 
varlous deparlments under the Mln~stry and the date 
since when they are workmg; and 

(c)  the tlme by whch a final declslon 1s to be taken 
In th~s regard? 

THE MINISTER OF RAILWAYS (SHRI RAM VlLAS 
PASWAN] : (a) to (c). It is presumed that the relerence 
IS to Casual Labour on Railways. The extant lnstructlon 
on the Ra~lways already provlde for Casual Labour to 
be regular~sed I e. absorbed against regular posts In 
the~r turn after screening accordtng to senlorlty, based 
on the total number of days put In by them subject to 
avallabil~ty of vacancles and clu~tab~llty o l  the canddates 

The regular~sat~on of Casual Labour IS a contlnuous 
process. the progress of regulansatton bemg sublect 
maily to a v a ~ l a b ~ l ~ t y  of vacancles In the regular 
Estabhshment 

The total number of Casual Labour workmg In Ihe 
Ra~lways and the break-up In terms of length of servlce 
rendered by them Is belng COlle~ted and wlll be lald on 
the table ol the Sabha 

Security Fund 

'95 SHRlMATl SUMITRA MAHAJAN Will the 
Mlnrster ol RAILWAYS be pleared to date 

(a) Ihe head8 from whlch Railway prov~des funds 
for the recurity fund; 


